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Prevention of Food Adulteration

*766, Shri D. C. Sharma: Will the
Minister of Health be pleased to refer
to the reply given to Starred Ques-
tion No. 515 on the 9th September,
1865 and state:

(a) whether the team set up to ool-
lect necessary material for the effec-
tive enforcement of the Prevention of
Food Adulteretion Act, 1984, has
submitted its report; and

(b) if so0, the broad features of the
Report?

The Minister of Health (Dr. Sushila
Nayar): (a) No, Bir.

(b) Does not arise.

Ralds to unearth Black Money in
Bombay

*767. Shri Yashpal Singh: Will the
Minister of Finanoe be pleased to
state:

(a) whether it is a fact that Income-
tax authorities in Bombay have seiz-
od account books and other conceal-
ed documents, safes and lockers in ex-
tensive raids against black money
during the last few days;

(b) whether Government have
assessed the amount of tax evasion in
all such cases; and

(e) the action
ment against those T
much tax evasion?

i1,

taken by Govern-
for

The Deputy Minister in the Minis-
try of Finance (Shri Rameshwar
Sahu): (a) Yes, Sir.

(b) The extent of tax evasion can
be known only after the scrutiny of
the seized material iy completed,

(c) Does not arise at present.

December

9, 18685 Written Answers 6522

Forelgn Assistance for Fourth Plaa

*768. Bhri P. C. Borooah:
Shri Linga Reddy:

Will the Minister of Finance be
pleased to state:

(a) whether a World Bank Team
has arrived for discussions on the fo-
relgn assistance needs of the Fourth
Plan; and

(b) the projects for which World
Bank assistance has been sought and
the total value of the agsistance asked
for?

The Minister of Planning
B. R. Bhagat): (a) No, Sir.

(Bhri

(b) Since the Fourth Plan hag oot
yet been finalised, the Government of
India have not so far approached the
World Bank for aid for Fourth Plan
Priojecta

Fire in Indraprastha Power Station,
New Delhi

*769. Shri Hari Vishnu Kamath:
Will the Minister of Irrigatisn and
Power be pleased to refer to the reply
given to Unstarred Question No. 2287
on the 16th September, 1965 regard-
ing fire in the Indraprastha Power
Station, New Delhi and state:

{a) whether the report of the police
inquiry has since been received,

(b) if so,
sions;

its findings and conclu-

(c) the action taken agminst the 13
officials found guilty by the General
Manager, Delhi Electric Supply
Undertaking; and

(d) if not, the reasons therefor?

The Minister of [Irrigation and
Power (Dr. K. L. Bao): (a) No, Sir.
The final Teport is yet to be received.

(b) Does not arise.

(¢) and (d). Explanations recelved
from the officers are at present under
examination





